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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with the
matter raised by hon. Membe, Shri Sanjay Seth: Shrimati Sulata Deo (Odisha), Shri M.
Mohamed Abdulla (Tamil Nadu), Dr. Sasmit Patra (Odisha), Dr. Fauzia Khan
(Maharashtra), Dr. Kanimozhi NVN Somu (Tamil Nadu), Dr. John Brittas (Kerala) and
Shri Dhananjay Bhimrao Mahadik (Maharashtra).

Concern over dip in India’s childhood immunisation numbers
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st SuavTafa: g=IdTe, A1 yHIE forart Siti The following hon. Members associated
themselves with the Zero Hour matter raised by the hon. Member, Shri Pramod Tiwari:
Shrimati Priyanka Chaturvedi (Maharashtra), Dr. Fauzia Khan (Maharashtra), Dr. V.
Sivadasan (Kerala), Dr. John Brittas (Kerala), Shri A.A. Rahim (Kerala), Shri Jose K.
Mani (Kerala), Shri Sandosh Kumar P (Kerala), Shri R. Girirajan (Tamil Nadu), Shri
P.P. Suneer (Kerala), Shri Saket Gokhale (West Bengal), Shri Niranjan Bishi (Odisha),
Dr. Kanimozhi NVN Somu (Tamil Nadu), Shrimati Phulo Devi Netam (Chhattisgarh),

Shri Imran Pratapgarhi (Maharashtra), and Shri P. Wilson (Tamil Nadu).
LIERIPEICEINIERSIERNEI

Demand to allocate houses under PMAY scheme to the State of Odisha

SHRI DEBASHISH SAMANTARAY (Odisha): Mr. Deputy Chairman, Sir, there has been
repeated demands from Odisha for providing fifteen lakh PMAY houses for the States.
Three years back, the then Chief Minister, Shri Naveen Patnaik had urged the hon. Prime
Minister to sanction 1.84 lakh houses for the families hit by the Cyclone Fani under the
Pradhan Mantri Awas Yojana Gramin and thirteen lakh houses for the non-Fani affected
tribal districts and backward KBK Region. He had also thanked the hon. Prime Minister
for sanctioning 8.17 lakh PMAYG houses to Odisha while drawing his attention to the
woes of many families of Kalahandi-Bolangir-Koraput Region and tribal dominated
districts of the State and to many families which had lost their houses in Cyclone Fani in
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